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BENCH  NO. – II 

SL.NO. CASE NO.  NAME OF THE PARTIES  
 

1. FMAT  559/15 Smt. Ani Chalak & Ors. Vs. The Oriental Insurance Co. Ltd. & Anr. 
2. FMAT  321/07 Anil Barman & Ors. Vs. United India Insurance Co. Ltd. & Ors. 
3. FMAT   1185/08 Smt. Namita Dhara & Ors. Vs. Bikash Sil & Ors. 
4. FMAT 1184/08 Madhury Mondal & Ors. Vs. Sunil Laha & Anr. 
5. FMAT  1518/10 Ram Chandra Das & Anr. Vs. M/s. Jaswanth Roadlines Pvt. Ltd. & 

Anr. 
6. FMAT  3723/06 Smt. Swanamoyee Acharya & Anr. Vs. the new India Assurance Co. 

Ltd. & Anr. 
7. FMAT  1576/11 Sandip Das Vs. The New India Assurance Co. Ltd. & Anr. 
8. FMAT 337/11 Mohan Bhowmick @ Mohanlal Bhowmick Vs. National Insurance 

Co. Ltd. & Anr. 
9. FMAT  902/15 Lalmohan Naskar & Anr. Vs. Bajaj Allianz General Insurance Co. 

Ltd. & Anr. 
10. FMAT  82/13 Smt. Megh Bala Singh & Ors. Vs. New India Assurance Co. Ltd. & 

Anr. 
11. FMAT  1588/11 Rana Chakraborty & Anr. Vs. National Insurance Co. Ltd. & Anr. 
12. FMAT  935/11 Smt. Panchi Dolai & Ors. Vs. National Insurance Co. Ltd. & Anr. 
13. FMAT  576/14 Ramen Mahara & Ors. Vs. National Insurance Co. Ltd. & Anr. 
14. FMAT  1293/11 Smt. Ria Bhunia & Ors. Oriental l Insurance Co. Ltd. & Anr. 
15. FMAT   290/10 Basant Thapa & Ors. Vs. National Insurance Co. Ltd. & Anr. 
16. FMAT  760/10 Madhusudan Chowdhury Vs. New India Assurance Co. Ltd. & Anr. 
17. FMAT 1606/08 Deepa Samanta & anr. Vs. Rina Jain & Anr. 
18. FMAT   43/10 Hironmoy Samaddar & Anr. Vs. National Insurance Co. Ltd. & Anr. 
19. FMAT 1252/08 Saraswati Mandi & Ors. Vs. Syed Sultanur Rahaman & Anr. 
20. FMAT 1845/06 Smt. Kanan Sharma & Ors. Vs. The New India Assurance Co. Ltd. & 

Anr. 
21. FMAT  65/17 Sriram General Insurance Co. Ltd. Vs. Santosh Kr. Kundu & Anr. 
22. FMAT 534/15 The Oriental Insurance Co. Ltd. Vs. Jayshree Sardar & Ors. 
23. FMAT 1449/13 Soma Roy & Orsf. Vs. The  National Insurance Co. Ltd. & Anr. 
24. FMAT  245/12 Lichu Roy & Ors. Vs. The Oriental  Insurance Co. Ltd. &  Ors. 
25. FMAT  1152/16 Purmaya  Rai & Anr. Vs. The National Insurance Co. Ltd. & Anr. 

 
 

26. FMA  1050/13 Ranjit Dasgupta Vs. The New India Assurance Co. Ltd. & Anr. 
27. FMA  288/13 Toyan Ali Sk. Vs. The National Insurance Co. Ltd. & Anr. 
28. FMA  2004/13 Oritri Basu & Ors. Vs. National Insurance Co. Ltd. & Anr. 
29. FMA  144/13 The New India Assurance Co. Ltd. Vs. Smt. Swapna Acharya & Ors. 
30. FMA  1220/11 Julfuker Ali Vs. The New India Assurance Co. Ltd. & Anr. 
31. FMA  561/12 Bajaj Allianz General Insurance Co. Ltd. Vs. Afroja Khatun & Ors. 
32. FMA 950/12 Smt. Parul Bala Biswas Vs. The Oriental Insurance Co. Ltd. & Anr. 



33. FMA 1331/12 Paresh Chandr Pal & Anr. Vs. The National Insurance Co. Ltd. & 
Anr. 

34. FMA 927/12 Shankar Prasad Ghosh @ Sankar Ghosh Vs. The New India 
Assurance Co. Ltd. & Anr. 

35. FMA 591/10 The New India Assurance Co. Ltd. Vs. Smt. Rita Roy & Ors. 
36. FMA 2707/16 Jesmina Bibi ( Bewa) & Ors. Vs. M/s. Sriram General Insurance Co. 

Ltd. & Ors. 
37. FMA 803/18 Aparna Datta & Ors. Vs. The National Insurance Co. Ltd. & Anr. 
38. FMA 426/18 United India Insurance Co. Ltd. Vs. Samsul Molla & Ors. 
39. FMA 824/07 WBSEB & Ors. Vs. Shree Ram Rice Mill & Anr. 

 
 

40. W.P. 20219(w)99 M/s. Bansi Cold Storage Pvt. Ltd.  & Anr. Vs. WBSEB & Ors. 
41. W.P.6885(w)/08 Kalimata Cold Storage Pvt. Ltd. & Anr. Vs. WBSEDCL & Ors. 
42. W.P.3088(w)/09 M/s. Satpalsa Ice & Cold Storage Pvt. Ltd. Vs. WBSEDCL & Ors. 
43. W.P.17547(w)/02 Radha Rani Rice Mill Vs. WBSEB & Ors. 
44. W.P.5886 (w)/06 Jupiter Robber Pvt. Ltd. & Anr. Vs. State of West Bengal & Ors. 
45. W.P. 15967(w)/03 M/s. Shree Ram Rice Mill & Anr. Vs. WBSEB & Ors. 
46. W.P.11091(w)/10 Vishnu Ice Manufacturing Co. & Anr. Vs. State of West Bengal & 

Ors. 
47. W.P.11575(w)/10 M/s. Cardboard Box Manufacturing Co. Vs. WBSEDCL & Ors. 
48. W.P.12325(w)/07 M/s. Kunj Bihari Gold Leaf Industries Pvt. Ltd. & Anr.  Vs. State of 

West Bengal & Ors. 
49. W.P.1357(w)/10 Hotel Basantpriya Vs. State of West Bengal & Ors. 
50. W.P. 1475(w)/07 Darjeeling Dooars Plantation (Tea) Ltd. Vs. The Zonal Manager, 

Siliguri, WBSEB & Ors. 
51. W.P. 14945(w)/09 Neelam Roller Flower Mills Pvt. Ltd. & Ors. Vs. C.I. of F.D. of F.G. of 

West Bengal & Ors. 
52. W.P.15296(w)/09 Bhavani Ispat Pvt. Ltd. & Anr. Vs. WBSEDCL & Ors. 
53. W.P. 347 (w)/13 Edcons (MKS) Casting Pvt. Ltd. & Anr. Vs. WBSEDCL & Ors. 
54. W.P. 88(w) /17 

With 
WP 28654(w)/14 

Raiganj Agro Tech. Pvt. Ltd. & Anr.  Vs. WBSEDCL & Ors. 

55. C.O. 17/07 M/s. Soongachi Tea Industries Pvt. Ltd. Vs. WBSEB & Anr. 
 


